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Like Nepaly, Santhali language should also
be included 1n the Eaghth Schedule of the Con-
stitution. The demand in this regard has already
been made several tumes This demand was
rased even at the trme when a demand was
bemng made 10 mnclude Nepah language m the
Esghth Schedule As many as 2.5 crores people
in Bihar, Weat Bengal and Orssa speak this
language This is a very popular language m the
Jharkhand area. It 1s imperative for the Govern-
ment to pay full attention to the development of
Santhali language 1 order 1o
preserve the culture of tnbals It 15 the respon-
sibiity of the Central Government to imple
ment # because the ussue 13 related to a
scheduled area

I would, therefore, submit to the Central
Government to include Santhali language 1n
the Eighth Schedule of the Constitution

(vi) Need to Check Spread of a Mysterious
disease known a3 ‘Wheels' in Kernla

[English]

SHRI P C THOMAS (Muvattupuzha) A
strange disease called ‘wheels’ 13 spreading in
the South, espacially in Kerala This dangerous
dusease has already resulted in the death of
several perosns 1n Kerala The symptoms are
akin 10 those of jundice The disease which
begins with fever, vomiting, body pain. etc
soon affects the kidneys If dialyms 18 not done
mume, it gets uncontrollable Excreta from rats
18 sud to be the cause of the disease As rats are
found everywhers, there are chances of the dus-
ease spreading to other parts of the country
‘Leptospira’ 18 the techmical name of the
organism which spreads through this discase

L therefore request the Umion Government
10 send a team of medical experts to Kerals
unmedintely to conduct a study about the
reasons for the spread of this disease and to sug-
gost measures w0 check further spread of ot
Effective treatment of the patients should also
be ensured.

(vil) Need to conduct another Survey to

determine the alignment of a bypass road

and National Highway No 7 at Katni in
Madhya Pradesh

SHRI SHRAVAN KUMAR PATEL (Jabal-
pur) Kastm s the second largest town in my
constituency Jabalpur, through which National
Highwsy No 7 passes. The heavy traffic flow on
this highway poses & serious hazard to the
public, particularly to women and children as ut
pasaes through the most populous and crowded
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regon The rate of accidents on this stretch of
the NH 7 passing across Katni town is very
hugh, with several fatal and senous accadents
taking place every month

A survey was, therefore carrisd out and an
alignment for & bypass around thus city was
determined quste a few yeers back Katmi has
expanded considerably owing to industnalize-
tion and fast growing trading market As a
result, the earlier survey and the project for
the construction of the bypass has become
cbaloete

1, therefore, urge upon the Central Govern-
ment to conduct ancther survey to determine
the new alignment of the bypass on this
National Highway around Katm and ensure its
early completion

I also urge upon the Government to make
budetary provision for the construction of the
Katni bypass

12.45 brs
ARREST OF MEMBERS

[English]

MR. DEPUTY SPEAKER I have to inform
the House that I have recerved the following
teleprinter messages dated 19 August 1993
from the Dhstrict Magistrate/Superintendent of
Police, Khurda Bhubaneswar Onssa on 19
August, 1993 —

“Shn Lokanath Choudhury, Member of

Parllament, was arrested under section 151

Cr P C byl/C Captal Police Station at 122

p m on 19h August 1993 near Old Bus

Stand, Bhubaneswar, when he along wath

others broke police cordon and designed to

enter prohibited area 1n course of Jail Bharo

Agiiation protesting aganst alleged defective

economic and industnal policies of Central
Government He has been detaincd at Khan-
dagini Police Statwon ™

“Shn Sivap Patnaik, Member of Pariuament,
was armrested under section 151 Cr P C by
1/C Capital Police Station at 230 p m
on 19th Angus, 1993, near Old Bus Stand,
Bhubaneswar, when he along with others
broke polwe cordon and designed to enter
prohibited ares mn course of Jail Bharo Agits-
tion protesing agawnst alleged defective
economic and mdustnal policies of Central
Government. He has been detained at Khan-
dagin Police Station”



